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Recommendations of the Sugar 
Industry Wage Board 

*93. SHRI ASHWANI KUMAR: Will 
the Minister of LABOUR be pleased to 
state: 

(a) the recommendations made by the 
Sugar Industry Wage Board in respect of 
minimum wages, D.A. rate, guaranteed 
minimum benefits, retention allowance 
and fringe benefits etc.; 

(b) the details of acceptance of the 
recommendations so far; and 

(c) the reasons for rejection of the 
recommendations, if any? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PAS-
WAN): (a) The summary of recommen-
dations made by the Illrd Sugar Industry 
Wage Board is laid on the Table of the 
House [See Appendix CLII, Annexure No. 
14]. 

(b) The Government has accepted all the 
recommendations made by the Wage Board 
excepting that the period of operation of the 
recommendations has been reduced from 
10 years to 5 years. 

(c) Does not arise. 

Attaching Second Class Coaches to 
Shatabdi Express 

*94. SHRI PAWAN KUMAR BAN-
SAL: Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether Government would consid-
er the question of attaching one or two 
second class coaches to Shatabdi Express 
running between New Delhi and Chan-
digarh for the benefit of ordinary people; 
and 

(b) if so, by what date it is likely to be 
done? 

THE MINISTER OF RAILWAYS 
(SHRI GEORGE FERNANDES): (a) 
and (b). It was examined but not found 
advisable. 

Raising of Funds for Construction of 
Railway Lines 

*96. SHRI SURESH KALMADI: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether the State Governments 
have been permitted to raise funds 
through public issue bonds for the con-
struction of railway lines; and 

(b) if so, whether there is any proposal 
by the Government of Maharashtra for 
such bonds to finance the Marathwada 
Railway line and Konkan Railway line? 

THE MINISTER OF RAILWAYS 
(SHRI GEORGE FERNANDES): (a) 
No, Sir. Ministry of Railways is not the 
authority concerned to accord such a 
permission. 

(b) It is understood that such a propos-
al is under examination by the State 
Government for the Marathwada Gauge 
conversions. 

 


